GOVERNMENT OF GOA
Department of Law & Judiciary

Legal Affairs Division

Notification
7-9-98/LA

The Goa Medical Council (Validation of Appointment and Proceedings) Act, 1998
(Goa Act 21 of 1998), which has been passed by the Legislative Assembly of Goa on 6-7-
1998 and assented to by the Governor of Goa on 17-8-1998, is hereby published for
general information of the public.

P. V. Kadneker, Joint Secretary (Law).
Panaji, 24th August, 1998.



